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1. | SN IER AW TS Yo UTo oo

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons)
Regulations 2016)

FOR THE ATTENTION OF THE CREDITORS OF SKY BLUE
PAPERS PRIVATE LIMITED

RELEVANT PARTICULARS

2. | T aer = fAeneT 6-3-2014

Name of Corporate Debtor Sky Blue Papers Private Limited

2. | Date of Incorporation of 06th March 2014

Corporate debtor

=it faf
3. | uifere o i Eema | e IRGR 9o U ST
IR i /aoitegd B TR AT 1956 T JFENT

4. | AN TEAE W@ /R | AT
IER AT TR@ TBAHE | F210298@TH2014TER035005

3. | Authority Under which corporate Registrar of Companies, Punjab,
debtor is incorporates /Registered | & Chandigarh Under the
Companies Act 1956

5. | FEANTH SHER ol Yolehd TolidEd Al WC . 85,

4. | Corporate Identity Number /Limited| CIN : U21029CH2014PTC035005
Liability Identity of corporate debtor

5. | Address of the registered office & |Regd. Office: Plot No -85,Industrial
principal office (if any) of corporate | Area,Phase-01,Chandigarh

debtor Works/Principal Office :

Plot No 104, Industrial Area,
Phase-1, Chandigarh-160002

ST T8 TU e IR &=, B 1, TUENTE
(afe g 2) T ua T /YU TR : TIE A, 104,
IR &, B 1, TUSHTE
6. | UEINTE IER & oo A 7-4-2017
feanformT = s ff¥
7. | Teaforardam wwmer gfthan & 3-10-2017
FAG 1 FTAA T

6. | Insolvency Commencement date | 07th April 2017
in respect of corporate debtor

8. | JIRH GHI TaHTaeh TeTe AR AR, JTARA FHELTT

hT A9 U, S Aol el AR AR, AT . 202, 9 40
EEIETuUH e 20, TAFHAT - 134113 (BRarm)
Email : jk.grover27@gmail.com

Regd. No. IBBI/IPA-001/IP-
00136/2016-17/1259

7. | Estimated Date of closure of 03rd October 2017 (180thday from
insolvency resolution process the date of commencement of
Insolvency resolution process)

9. | casEIEEH S AE ™ | 21-4-2017

8. | Name ,address, email address, Mr. Jalesh Kumar Grover
and the registration number of the |Interim Resolution Professional
interim resolution professional H. No.- 202,GH-40,Sector-20

Panchkula-134113 (Haryana)
Email: jk.grover27@gmail.com
Regd. No -IBBI/IPA-001/IP-00136/
2016- 17/1259

TAE N G & o & 8 foF Avee O o e ¥ 7-4-2017 A
TS I Wo oo & favg weamma feanferamas wsmer ufsean & stRw
T e 3T B) ThTEeg A9E Wo fofo & IRl 1 Uag 81T e 8 & fawg
IR T T TR HARA G G 3G 21- 4 - 2017 i 3T I
TEC 1A TS T TV T ST A o ToTg T fhaT STt 21

fasim ¥ eR Saw A BRI A4 & AT THAOT S FHRARA |
foramdier 3eR afed et ao et AT, ST STaT Setarg e Aeas
F 37al S THIVT ST T FR B

A & W 3T T ATOT SRl ST SheeAT G- B 1

Sdl-
fafar: 8—4-2017 (STetet HAR W)

9. | Last Date of Submission of Claims | 21st April 2017

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process against the Sky
Blue Papers Private Limited on 07th April 2017.
The creditors of the Sky Blue Papers Private Limited are hereby called upon to
submit a proof of their claims, on or before 21st April 2017 to the interim
resolution professional at the address mentioned againstitem 8
The Financial creditors shall submit their proof of claims by electronics means
only.
The operational creditors including workmen and employees may submit the
proof of claims by in person, by post or electronics means.
Submission of false or misleading proof of claims shall attract penalties.
Sd/-

(Jalesh Kumar Grover)

Interim Resolution Professional

Place : Chandigarh
Date : 07th April 2017




